FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
ALCHEMIST HOLDINGS LIMITED
OPERATING AS AN NON- BANKING FINANCIAL COMPANY
(CERTIFICATE OF REGISTRATION CANCELLED ON 27.10.2017 BY RBI)
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
india (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
RELEVANT PARTICULARS

1. |Name of the corporate debtor along with PAN & Alchemist Holdings Limited

CIN/LLP No. CIN: U74899DL1995PLC074874
PAN: AAACMS575D
2. |Address of the registered office Registered Office: 1511 Hemkunt
Chambers, 89 Nehru Place, New
Delhi- 110019
3. JURL of website https://cirpaichemistholdings.in
4. |Details of place where majority of fixed assets are |As per the information available as
located on 31.03.2022, basis the audited

financial statements, company does
not have any fixed assets.

5. |installed capacity of main products/ services Not applicable, as the company was
operating as an NBFC (certificate
cancelled by RBl on 27.10.2017).

6. |Quantity and value of main products/ services The revenue from operations was
soid in last financial year Rs 1.25 lakh in FY 2021-22.

7. INumber of employees/ workmen NIL.

8. |Further details including last available financial Detailed invitation for Expression of
statements (with schedules) of two years, lists of |interest containing the required
creditors are available at URL: details can be obtained by sending

9. |Eligibility for resolution applicants under section email at:

25(2)(h) of the Code is available at URL: cirp.alchemistholdings@gmail.com

or can be downloaded from:
hitps.://cirpalchemistholdings.in

10. |Last date for receipt of expression of interest 13.08.2025

11. |Date of issue of provisional list of prospective 23.09.2025
resolution applicants

12. Last date for submission of objections to 28.09.2025

provisional list
13. | Date of issue of final list of prospective resolution [08.10.2025
applicants
14. | Date of issue of information memorandum, 13.10.2025
evaluation matrix and request for resolution plans
to prospective resolution applicants

16. |Last date for submission of resolution plans 12.11.2025

16. |Process email id to submit Expression of Interest cirp.alchemistholdings@gmail.com

Sd/-

Manoj Kumar Jain

Resolution Professional

Alchemist Holdings Limited

IBBI Reg: IBBI/IPA-001/IP-P-02707/2022-2023/14173

Date: 20.08.2025 Communication Address: B-318, Tower B, KLJ Noida One, Sector 62,
Place: New Delhi Noida, Gautambuddh Nagar, U.P.-201309

The above Form-G was published in All India editions of Financial Express
(English) and Jansatta (Hindi) on 29.08.2025.
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